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from 2016-17 to 2018-19. OMCs have released 3.25 crore new LPG connections
during the year 2016-17, including 2 crore connections under PMUY.

Directions to States to cut duty on petroleum products

3800, KUMARI SELJA: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the number of times the prices of petroleum products have been increased

during the last two years indicating the increase and reasons therefor, and

(by whether Government has 1ssued any directions to State Governments to cut

duty on petroleum products to reduce prices?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): {(a) The number of times
the Retail Selling Prices of sensitive petroleum products ie. Petrol, Diesel,
Subsidized Domestic LPG and PDS Kerosene increased during last two vears, is

given as under:—

Year Petrol Diesel FDS SKO Subsidized
Domestic LPG

2015-16 g 10 1 2
2016-17 15 12 15 12
Net increase 11.14 10.52 3.53% 17.11

(in Titre/14.2 kg/

cylinder) at Delhi
*At Mumbai.

The prices of Petrol and Diesel have been made market determined by the
Government effective 26th June, 2010 and 19th October, 2014 respectively. Since
then, the Public Sector Oil Marketing Companies (OMCs) take appropriate decision
on pricing of Petrol and Diesel in line with their international prices and other

market conditions.

The Government continues to modulate the effective price to consumer for
Subsidized Domestic LPG and Retail Selling Price (RSP) of PDS Kerosene and
subsidy of ¥ 13.50/1itre on PDS Kerosene and ¥ 270.16/cylinder on Domestic LPG

is being provided to consumers.

(b) Under existing tax regime, levying of various taxes viz, Sales Tax/VAT,
Entry Tax etc. on sale of petroleum products falls within purview of the State

Government.



